
 
 

 
 
 

                                         GOVERNMENT OF INDIA 

                         MINISTRY OF HOUSING AND URBAN AFFAIRS 

LOK SABHA 
 

UNSTARRED QUESTION NO.1776 

TO BE ANSWERED ON MARCH 06, 2018 
 

ANNUAL ASSESSMENT OF LIVEABILITY STANDARDS 
 
No.1776       SHRI CH. MALLA REDDY: 

                                     SHRI SUMAN BALKA: 
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 
  

(a) whether the Ministry has any proposal to conduct an ‘Annual 
Assessment of Liveability Standards in Cities’, an ambitious national 
project which involves yearly survey and compilation of a large number 
of datasets across various indicators, analysis of such data-sets, 
development of indexes and ranking of cities; and 
(b) if so, the details and objectives thereof? 

 
   

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE MINISTRY OF 
HOUSING AND URBAN AFFAIRS 

(SHRI HARDEEP SINGH PURI) 

(a)& (b): Yes, Madam. The Ministry has launched a liveability index which 
will rank the country’s 116 major cities on the basis of the quality of life 
they offer. The objective of developing these standards is to generate a 
liveability index and rate cities against these standards to facilitate a 
competitive environment amongst cities that will result in systematic 
improvement in the quality of life, the cities offer to their citizens.  The 
framework includes 79 indicators (57 Core Indicators and 22 Supporting 
Indicators). These indicators are organised in 15 distinct ‘Categories’, 
designed for measuring various institutional, social, economic and 
physical aspects that affect the quality of life of citizens and determine 



the ‘Liveability’ of a city. These indicators are also strongly linked to 
Sustainable Development Goals (SDGs) and help in tracking and 
implementing SDGs. A detailed booklet is available on following web link: 

http://smartcities.gov.in/upload/uploadfiles/files/Liveability%20Report%20
Final_17%20May(1).pdf 
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